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KARTIKA 11, 1904 (SAKA)

Written Answers 258

Theft of Telephone Wires and Cables

3590. SHRI NAWAL KISHORE
SHARMA: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) whether there has been an increase
in the number of thefts of telephone
cables;

(b) if so, the details of theft of tele-
phone cables during the last three years,
year-wise;

(¢) the number of persons arrested in
connection with the theft of telephone
wires ¢nd caebies;

(d) whether the arrested persons includ-
ed the employees/ex-employees of the
Commumications Ministry and if so, the
details thereof; and ‘

(e) what action has been taken against
them ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
SHRI YOGENDRA MAKWANA): (a)
to (e). The information is being collected
and will be laid on the table of the House.

Mimimum wages for landless labour

3591. SHRI KRISHNA PRATAP
SINGH:. Will the Minister of LABOUR
AND REHABILITATION be pleased to
state:

.

(a) whether Government are aware of
the fact that the cost of living has in-
creased;

(b) whether Government have written
to State Governments to review the mini-
mum wages fixed for the landless laboures
years ago; and

(c) if so, the response of the State
Governments and whether Government
propose to bring any fresh Central legis-
lation in this regard? :

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRIMATI MOHSINA
KIDWALI): (a) Yes, Sir.

(b) At the 31st Session of the Labour
Ministers’ Conference held in July 1980
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